


190 Salaries and Allowances of Members of Parliament [ACT 29 OF 19721 
(Amendment) 

4 provided that nothing in this sub-section shall be construed as . ,* 
5 

absolving the member from payment of any diet charges payable by 
him during sych travel. 

@! 1 ;! seat therein. 
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(3) Until a member'+s provided with a free steamer pass under 
sub-section (I),  he shall be entitled to an amount equal to one fare 

1 '!I (without diet) for the h&hest class for any journey of the nature 
referred to in sub-section (it of section 4 performed by him by 

I steamer. 1 
, ii \ 

\ 4 1  (4) ,A member who on OpaXng to be a member surrenders the i 

(2) A free Bteamer pass issued to a member under sub-se~tion (1) 
shall be valid for,the term of his office and on the expiration of his 
term, the pass shall be surrendered to the Secretary of the House of 

$ !  I ,  '(5) Nothing in this section shall be construed as disentitling a 

a 1' sub-section (I) ,  he shall also be entitled- 

:. constituen~y or the - nea>rrest port in tde. .mainland,::nf .Jndia;.-.an$ .. . 

tuency and the-nearest port i n  the main1 d of India, once during 
every session: - 
Provided that nothing in this 

absolving the person accompanying 
member from payment .of any' diet 
spouse- during such ,travel.". 
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